
To           13-04-2024 
The Honorable  
Justice Mr. Arun Kumar Tyagi, Judical Member 
& 
Dr. Afroz Ahmad, Expert member 
National Green Tribunal, Principal Bench 
New Delhi- India 
 
Subject : Regarding your esteemed visit of Honorable Bench Members  at 
Gautambudhnagar, to look after the quality of work which District 
Administration, Noida Authority, Greater Noida Authority & YEIDA has done 
to restore water bodies as directed in OA 177 of 2022 titled Abhisht Kusum 
Gupta vs State of UP & ors 

Honorable Sirs’ 

As per the observations made by honorable bench members, it will be an 
honor for us, if honorable bench members can visit water bodies developed by 
various authorities as directed in the above-mentioned petition.  

Water-bodies rejuvenation and restoration are crucial for maintaining 
ecological balance and providing communities with sustainable water 
resources. Hence, as per my discussion with various officials in 
Gautambudhnagar, during development of water-bodies I, being member of 
District Wetland Committee, tried to understand the specific challenges facing 
the water bodies in the area and collaborate with local authorities, 
environmental organizations, and community groups to develop effective 
strategies for their rejuvenation and restoration. (Annexure 4) 

As honorable bench members observed that each water body may require a 
tailored approach based on its unique characteristics and the surrounding 
ecosystem. In order to be more specific these authorities tried to use measures 
such as watershed management, wetland restoration, pollution control, and 
community awareness programs.  

My request would be, if honorable members can come and grace us with their 
esteemed visit to annexed water bodies and direct such initiatives that 
promote long-term sustainability.  
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Also, honorable bench members esteemed visit will catalyze collective action 
towards revitalizing Gautambudhnagar's water bodies, ensuring their 
sustainability for future generations to enjoy and benefit from. 

These sites are suggested by below officials:- 

1. Shri Vijay  Rawal, DGM (Civil), Noida Authority – 9205691103, 
vijay_rawal2002@yahoo.co.in (Annexure 1) 

2. Shri Rajesh Kumar, Senior Manager, Greater Noida Authority- 
9205691314, rkg2726@gmail.com (Annexure 2) 

3. Shri A K Singh, GM (Project) , YEIDA- 9897143124, 
gmproj@yammunaexpresswayauthority.com (Annexure 3) 

Regards 

 

Abhisht Kusum Gupta 
(Petitioner-in-person) 
CPA (Australia), CGMA (UK), CFA (ICFAI) & MBA (Finance) 
Special invited member: 

- District Wetland Committee 
- District Environment Committee 
- District Ganga Committee 
- Greater Noida Authority 
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Annexure 1 

 

Sector 91, Wetland 

 

Sector 91, Wetland 
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Annexure 2 

 

Sadullapur, Waterbody  
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Chipyana bujurg, Waterbody 

Annexure 3 

 

Dubli, Waterbody 

 

 

Sadullapur, 

Mohammadpur, Waterbody 
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Annexure 4 
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